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Southern Railway, Chennai 600 008.

By Advocate Mr. T. Ravikumar
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ORAL ORDER
Pronounced by Hon'ble Mr. P. Madhavan, Member(J)

This contempt petition has been filed by the applicant in OA 884/2019
against the respondents alleging wilful disobedience of the order of this Tribunal
dated 12.07.2019 in the said OA.

2. When the matter came up for hearing today, learned counsel for the
contempt petitioner would submit that the contempt petitioner has already died and

none of the legal heirs of the contempt petitioner are interested in continuing with

the matter.
3. In view of the above submission made, Contempt Petition is closed. Notices
discharged.
(T. Jacob) (P. Madhavan)
Member (A) 14.02.2020 Member(J)
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